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STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

EORMAT 4

(CIVIL & CRIMINAL MAIN CASES) AT THE END OF FEBRUARY-2014
Opening Receive Transfer to| Nature Tafal
2"‘ Nature S institution| Restored | From H.g. T.ota!' High Ceourt Corﬁvert Disposal _Tota! Pertsngy
o. 01:)522314 of M P /SAT Institution of M P Disposal Disposal as on
28.02.2014
MAIN CIVIL CASES
1 (WP 2033 12 12 72 72 1973
2 |WA 429 45 2 47 28 28 448
3 |WPC 2534 237 8 245 14 182 196 2583
4 |WPL 845 27 1 28 30 30 843
5 |WPS 7085 503 26 529 2 454 456 7158
6 |WPT 259 53 2 55 38 38 276
7 |WPCR 155 18 18 2 14 16 157
8 |WPPIL 42 6 1 7 5 5 44
9 |WP 227 907 77 4 81 55 55 933
10 !VPHC 8 2 2 3 3 4
A |TOTAL (1 to 10) 14297 968 56 0 1024 0 18 881 899 14422
1 |FA 2077 12 1 13 20 20 2070
2 |FAM 319 6 6 26 26 299
3 |SA 5175 32 2 34 179 179 5030
4 IMA 645 9 8 17 55 55 607
5 |IMAC 2393 103 12 115 56 56 2452
6 |CR 102 17 17 g 9 110
7 IMCC 537 77 2 79 91 91 525
8 |[MCCS 112 0 0 112
9 |COMP APPEAL 2 0 0 2
10 |COMP PET 75 1 1 0 76
11 |EP 17 0 0 17
12 |[TPC 11 2 2 4 4 9
13 |CONT 383 43 1 44 28 28 399
14 |CONTS - 4 0 0 4
15|ITR 11 0 0 11
16 |ITA 36 0 4 4 32
17 |CER 6 0 0 6
18 [STR 1 0 0 1
19 (WTA 5 0 0 5
20 |ARBA 61 2 2 4 1 1 64
21 |TAXC 140 1 2 3 4 4 139
22 |REVP 291 7] 7 21 21 277
23 |CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 23) 12405 312 30 0 342 0 0 498 498 12249
TOTAL (A+B) 26702 1280 86 0 1366 0 18] 1379 1397 26671
MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 |CRA 11667 88 88 249 249 11506
3 |CRR 3203 79 79 74 74 3208
4 |MCRC u/s 378 CrPC 0 0 0 0
5 |MCRC u/s 482 CrPC 15 0 0 15
6 |MCRC u/s 439 CrPC 467 480 480 583 583 364
7 |[MCRCA u/s 438 CrPC 85 124 124 90 90 119
8 |[CONTR 6 0 0 6
9 [CRMP u/s 439 (2) 3 4 4 0 7
10 [CRMP u/s 372 15 0 0 15
11|CRMP u/s 378 331 18 18 29 29 320
12 |CRMP u/s 482 302 80 80 44 44 338
13|TPCR 36 3 3 3 3 36
14 |ACQA 987 30 1 31 8 8 1010
C |ITOTAL=(1 to 14) 17120 906 1 907 1080 1080 16947
GRAND TOTAL(A+B+C) OF
MANWRIT Ol 8 ommaL | 43822 | 2186] 87 2273 18| 2459 2477 43618
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